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“3, So far as respondent no. 11 is concerned, response has been filed today stating that there is
a possibility of availability of adequate water in the forthcoming of kumbh Mela and during
" Magh Mela. In the report, it Is stated that in the previous 08 years at the time of Kumbh and
Magh Mela, minimum water level of river Yamuna at the upstream of Sangam has been
measured as 72.07 metre but the report does not mention the quantity of water which is

recelved in the river in terms of cusec meters”.
“4. Learned Counsel appearing for respondent no. 11 seeks time to file a fresh report covering

all the relevant aspects including the above aspects”.
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Annex -1V : 5
SECRECY UNDERTAKING A :

e {Name in Iull wilh designation} do here
underlake 1o abide by the following condilions in respec! of the Hydm—vgnelomobgiod Dotlz

supplied.

i. The hydro-meleorological Dala peraining 10 ..i.ciiveieeiiiiiciicaessessssseeeasivsssssessnesies
(Nome of Sub Basins for which dala Is required) of River sysiems collecied : . 3

IO crissieornansusssvassssrbonsousuasssensesbsisssny syvi e s enRR et Orwganization of Cenlrat  Waler
Commission, wilh reference 10 letler No. . . Dated

............................. will be used shiclly for !he sold omcicn purpose fov which lhe do!o has

1 e wd |

n

2. The data will not be subpﬁed fo any Governmenlal /Non Governmenial or Public Seclor, |
Underfaking wilhout the prior concunence /lresh permission. : i

&

OR £ -8

| have akeady inlimated to the Cenlral Water Commission that we have engaged:
RIS cccorimamsraniessinensvesnsieinstis noenvepersisnnnsani s KENIIIATIINIR IUPoRASRENY $Ensvs G versennss (NOme of the
i consuitani] o Nalional/an lnternalloncl consuliani lor canmying out the sludles and dala will
f be handed over to them for the purpose. | understand thal | will be held responsible for

passing the data to olher agencies (Other than consultanis) even if it is passed by eu'
consuitanis.

3. The data will not be pubﬁshed without lhe prior permlssion The released classified data shcl

* not be reproduced in any reporl/publication/Delailed Projec! Reporl (DPR), efc. Only result

| of analysis and inferences drawn thereof should be published. The contribution of ch shall
be dully acknowledged in the DPR/Report/Publication. :

4. The dala shall be used for the specific pumpose only for which the upprovd of the -,
compelent authorily has been accorded.

5. Ceniral Waler Commission will nof be held responsible for any inference drawn bosed on
fhese data.

' .
I———— - peasm————___ S R

6. Subsequent io release of dalq, if we deploy any olher National/Internalional consullants for
carrying out sludies refered in my-data request form, | will lake prior permission from Cemrd
Water Commission for franster of dala to them.

7. tundersiand Ihat any breach of underlaking may Invile civil ability.

- Signalure of the Qfficer

of ihe Rank of Chief Engineer/General Manager/Head of Depariment/
Managing Dkeclor or equlvolent

i

..
*

Name In full with Designation: ... veeresrecssamisssssasaasas NN
_Nome of the Department  : Gieasemm s s s st ;
Adm’ﬂ! ‘m otﬁco : ...”l‘.."".'.““.“.‘""....“.“”'&,’:,:‘f".."‘ ':

Da’ad» : ‘l‘i‘i.l!‘!t('lill|n|lqt.0;.’0"'?f,l?;}“‘i
' ALONG WITH OFFICE'S




GENERAL HYDRO.METEOROLOGICAL DATA REQUEST FORM

Name of the identifing user SIDDHARTHA KUMAR SINGH

Office/Institutional Address CHIEF ENGINEER SONE VARANASI , U.P.

Address: Residence ‘ V/1 VARUNAPURAM , IRRIGATION COLONY ,SIGRA , VARANASI, UP.

Select category of user Indian Non-Commercial user
Site Name Type Frequency Monsoon From Monsoon To NonMonsoon From NonMonsoon To #Unﬂ Type :
Naini Gauge Discharge Monthly Average 01/December/2014 31/May/2024 |Crassifiea ,

6) Purpose for which data is required sort description

o>a>xmoc_mmc_zoozm.c>zomo_noxomxoz.moeaﬁ_zoﬁmzo.gmm_ﬂommq:mxoz.z>4_oz>rmmmmzqw_mcz>_.vx_zo__uz.mmzo:
NEW DELHI. AS IN THAT CASE CWC IS ALSO A RESPONDENT NO 12, IF HE MAY FIT TO PRODUCE DATA DIRECTLY TO HON NGT.

7 (i) Whether analysis/study of hydrolagical data will be undertaken in
: : No

1, i

(ii) If the answer to the above query is no, then name and address of
the consultant depiloyed / to be deployed for the study.

HONOURABLE NATIONAL GREEN TRIBUNAL , PRINCIPAL BENCH , NEW DELHI . CASE NO 203/2022 ‘/

Name, designation & address of the person authorized for collection

8 of data.

EXECUTIVE ENGINEER FLOOD WORKS DIVISION, PRYAGRAJ

]

In case data is approved for release, | abide 1o provide “"Undertaking,, in the prescribed duly signed by me format before release of the data.
™
O
<

Signature of the officer of the Rank of chief Engineer/General
Manager/Head of Department/ Managing Director or equivalent

=

)

Name in full with designation: s & SR Sy Erpinary See

Name of the Department: Taigadien 3 while~r vercress St U

Address of the Office: __ \farnawelpusmn aulwvg Sied Nowant
Dated: 12lexf 2\

ALONG WITH OFFICE SEAL




